
CENTRAL ADMINISTRATIVE TRIBUNAL, 
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DATE Of ORDER: 26.03.2009 

HON'BLE MR. JUSTICE M. RAMACHANDRAN, VICE CHAIRMAN 
HON'BLE DR. R.C. PANDA, ADMINISTRATIVE MEMBER 

Mr. S. K. Malik, counsel for the applicant. 

VERSUS 

1. Union of India through the General Manager, North 
· ·western Railway; Headquarters Office, ialpur ~ ···"·-

2. The Divisional Railway Manager, North Wesmm Rail~y, 
Jodhpur Division1 Jodhpur. 

3. The Senior Divisional Penronnel Officer, North WestJern 
RaUway, lodhpur Division, Jodhpur. 

. .. Respondents. 
Mr. SaUl TrlvecU, counsel for the r~pondents. 

ORDER 
(PER HON'BLE MR. JUSTICE M. RAMACHANDRAN, V.C.) 

Heard. 

Uberty is granted to the applicant to come up with a frash 

~~ Original Application incorporating all relevant contentions raised in 

the present Original Application including right tn challenge 

Annexure R/1 and R/2. This is in view of the developments that had 

taken place since the filing of the Original Application. 

The present Original Application is, therefore, dismissed. 
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ADMINIST TIVE MEMBER VICE CHAIRMAN . 
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